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SHRI BHUPESH GUPTA (West
Bengal); May [ associate  with my
colleagues in expressing the same
sentiments as they have expressed in
congratulating you, Mr. Deputy Chairman, on
your unanimous election to the exalted
position? It is an occasion for congratulating
you. Attime; I have felt a little sorry for
you because for the first time you had an
opportunity of sitting with us in the
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opposition and tasting some oi  these-thing
that we have tasted ,H these 25 years. But y°"
have been denied this grand opportunity of
having an experience of functioning a, an
opposition Member. Naturally, you have
lost some thing and I am sorry for it for you.
But, then, ,yOu have gone to the Chair again
from the opposition thig time and by an
agreement from both sides of the House, and it
iy indeed in this mann'er that this post
should be filled. I only wish that the
Congress Party had not only informed us of
their choice for you but and also taken us into
confidence in considering the various names
because e should be past that s“2e of
information; we should know that -we are in a
stage of consultation. Democracy functions
r.ot on the basig of fait accompli of
information, democracy functions on the
basis of mutual understanding and
consultation. But, I do not hold it out against
them. We are all in difficulties these days and
some small lapses should be forgiven. But you
have occupied a very important position and
our parliamentary democracy, if I may say 0,
hag entered a new phase, which is physically
demonstrated here. For example, j, which part
of the world today there does exist a House
where the ruling party has got 25 Members as
against 162 Members of the main opposition?
That itself is a paradox but such is life.
There is no straight road to Rashtrapati
Bhavan along which we can proceed in
future.  So, it is very very important that
consultation between the government side and
the opposition should be more frequent,,
more meaningful and more purposive than it
is sometimes in a spirit of forgive and
forget. Otherwise  we will not be able to
function in this House as we ought to.

Mr. Deputy Chairman, you shall be
presiding over an extraordinary situation in
this House when the Treasury Benches will
be composed only of tlhe Government men
and a large opposition party without having
the power, Therefore, you will have to bring
about a synthesis in a situation
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of this kind where the big opposition, much
bigger than the Government side, has to
function and the Government is there with a
smaller number. But if the policies are good,
measures are good, there is understanding and
We are true to the interests of the people, their
aspirations and urges, well, this kind of a
division will not come in the way either of
your functioning or of our functioning or of
the functioning of our friends in the
Government Benches. What is important
today is to strengthen our mind with purpose
and determination for serving tlhe cause of the
people and not only restoring democracy on
the rails but also enthusing the functioning
with new thoughts, new ideas and new
conceptions of programme of action. That is
all we would like to .say.

Mr. Deputy Chairman, before I end, I would
naturally extend to you our /ull cooperation,
which, I believe, others will also extend to you
as has already been done by the Leader of the
Government Party, Mr. Advani. I should only
like to request you that you. must be naturally
extremely merciful towards the Government
Benches because they are not in a very happy
position. I am talking of the physical existence
of it. You need not indulge in coercion, I think.
But we are a party in the opposition here and
we would expect—I am gpeaking ior my
party—all the opportunities that are due to us
and nothing more tfhan that. I hope that with
your “guidance, with your leadership, with
your understanding and with your sympathy
we shall give an excellent account of this
House in fulfilling the responsibilities before
us. Even in a difficult situation that we are
facing, let us, Sir, with your guidance and
leadership, display to our people and to the
whole world that whatever may be the
divisions in the House, this House stands by
the principles of democracy in all situations
and, above all, stands by the urges and aspira-
tions of the people. And thi; is all
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the more necessary today. Sir, we must turn a
new leaf in parliamentary history and this can
be done only by working for the cause of the
masses and rendering a dedicated service to
the hungry million; who are looking forward
to us in parliament for justice.

SHRI VISWANATHA MENON (Kerala):
Sir, 1 congratulate you on behalf of the
Communist Party of India (Marxist). I
endorse the sentiments expressed by other
colleagues. At thig opportunity, when I assure
you all the co-operation of my party, I request
you to be more impartial towards all the
members, especially towards the back-
benchers of this House, because as a back-
bencher, I was sitting for years and I know the
difficulties in trying to catch the eye of the
Chair. So, I request on behalf of the back-
benchers that you must be very considerate
towards the backbenchers. There should be no
discrimination between people like senior
Members and others, betwefen Shri Bhupesh
Gupta and back-benchers. And that iy my
request. Thank you.

SHRI M. KAMALANATHAN (Tamil
Nadu): Mr. Deputy Chairman, on behalf of
the DMK Party and on my own behalf, I
extend my hearty felicitations to you. Sir, on
your election as the Deputy Chairman of this
House. I have no doubt that you will hold the
scales even. This is the first time in th, history
of India that another party, other than
Congress, has ccme to power. This is really a
turning point in our history. I have full faith
that in the changed circumstances, you would
play your historic role as tlhe Deputy
Chairman of this House. Thank you, Sir.

SHRI V. V. SWAMINATHAN (Tamil
Nadu): On behalf of All-India ADMK I
extend our wholehearted congratulations and
felicitations to you. As per the parliamentary
democracy the election of Deputy Chairman
and Deputy Speaker usually would be from
among on, of the Member of the opposition
party. Whe, the question of electing Deputy



9 Felicitations to

Speaker in the other House arose, the name of
Shri Godey Murahari, former Member of this
House, wag suggested and the Prime Minister
gracefully accepted and agreed t° elect him as
the Deputy Speaker of the other House. So,
Sir Deputy Chairman has been elected
unanimously there. You have been occupying
very prestigious positions in Rajasthan and y*"
are not only nice to look at, but parliamentary
manners are also embedded in you, during the
past two decades. You have been Speaker for
ten years in Rajasthan and a Minister for three
years in the State and also occupying many
important positions, like the Minister in the
Ministry of Home  Affairs, Defence
Production etc.; in the Centre. I hope, sir, the
traditions of democratic principles will foe
strengthened further and the relation between
the Treasury Benches and the opposition will
be most cordial.

On behalf of my party, 1 extend all tThe co-
operation to you. I wish you success.

SHRI HAM1D ALI SCHAMNAD (Kerala):
Mr. Deputy Chairman, Sir, I also associate
myself in congratulating you on your having
been elevated to thig high position today. The
moment you sit there in that Chair. you cease
to be the member of any political party. We
are quite sure, Sir that you would be able to
do justice to all sections of the Members sit-

ing on this side as well as Members sitting on
the other side. I am quite sure your experience
and guidance will be available to us and

that you will be able to keep up the dignity, the
stature, the decorum and the decency of this
House. Sometimes, sir, you may have some
little trouble, in this House. I am quite sure you
will be able to overcome those troubles and
you will be able to keep up the dignity and the
stature of this House. o" behalf of my party, 1
wish you good luck and success.

SHRI U. K. LAKSHMANA GOWDA
(Karnataka): Mr. Deputy-Chairman, Sir, I
congratulate you o, my personal behalf and
on behalf of the few
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Independent Members of this House-Let me
associate myself with the felicitation; of the
other Members on your election as the Deputy
Chairman of this House. Sir, We have known
you for many years. I have personally known
you for many years. 1 have heard that you
have been a very successful Speaker of the
Rajasthan-Assembly. I have also personal
knowledge of your performance in this house
as a Minister. I am sure, Sir, you will be able
to discharge your duties with dignity and
impartiality. I am sure no one in this House
will have any grievance about that. Let me
once again offer you my felicitations and
congratulations to you and* wish you all
success in your venture.

SHRI N. H. KUMBHARE (Mabharashtra):
Sir on behalf of the Republican Party of India,
I congratulate you on your election ag the
Deputy Chairman of this House. Sir, you are
a person who has got the qualities of both
head and heart. I have been a back-bencher. I
hope the back-benchers would not be ignored.

MR. DEPUTY CHAIRMAN: i express my
deep gratitude to the hon. Members for
electing me to this exalted office of Deputy
Oh airman of thi; august House and for
reposing confidence and faith in me. I
express-my grateful thanks to the Leader of
the House, the Leader of the Opposition,
leaders of other groups and the Independent
Members for their affection and for the good
words they have said about me today. I am
profoundly overwhelmed by the  entiments
that they have expressed.

I am fully awar, of the heavy res-
ponsibilities which I am required to shoulder
in the discharge of my duties. But the kind
sentiments expressed by hon. Members from
both sides of the House embolden me to look
to the future with confidence and courage. 1
would always endeavour to uphold the high
traditions that have been established by my
esteemed predecessors in this House. I would
always try to uphold the rights and
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the privileges of hon. Members and it will be
my continuous and incessant endeavour to
regulate the "proceedings of the House in a
way that would be in keeping with the highest
traditions of thig nobl, institution and further
enhance the prestige and the dignity of the
office of the Deputy Chairman. But this can
only he possible if every section of the House
as well as individual Members extend to me
their full co-operation and support in
conducting the business of the House in a
manner that would do credit to us all. T will
depend upon the co-operation from every
Member of this House, on whichever side of
the House Jie may be sitting.

Once again, I am thankful to you for the
words and sentiment; you have expressed, to
tlhose who have sponsored me ,nd to those
who have supported me, and I assure you all
of my complete devotion to the service of this
House.

PAPERS LAID ON THE TABLE

Proclamation issued by the Governor of
Jammu ana Kashmir

THE MINISTER OF HOME AFFAIRS
(CHAUDHURY CHARAN SINGH): Sir I
beg to lay on the Table a copy of the
Proclamation No. P-1/1977, issued by the
Governor of Jammu and Kashmir on March
27, 1977, in relation to the State of Jammu
and Kashmir. [Placed in Library, See No. LT-
13/77].

I. Notification under the Customs Act, 1962,
and Related Paper.

Il Notifications under the Customs Tariff
Act, 1975.

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI H. M.
PATEL): Sir, I beg to lay on the Table—

I. A copy (in English and Hindi)
of the Department of Revenue and
Banking Notification G.S.R.  No.
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14(E) dated the 12th January. 1977, under
section 159 of the Customs Act, 1962,
together with an Explanatory Memorandum
thereon. [Placed in Library. See LT-
11/77],

II. A copy each (in English and Hindi) of
the following notifications of the
Department of Revenue and Banking, under
sub-section (2) of section 8 of the Customs
Tariff Act, 1975:—

(i) Notification G.S.R. No. 877 (E),
dated the 13th November, 1976.

(i) Notification G.S.R. No. 13 (E),
dated the 12th January, 1977. [Placed in
Library. See No. LT-11/77 for (i) and

()]

REPORTS OF THE COMMITTEE ON
SUBORDINATE LEGISLATION

SHRI MULKA GOVINDA REDDY
(Karnataka): Sir, I beg to present the Twenty-
third Report of the Committee on
Subordinate Legislation.

Sir, 1 also present the Twenty-fourth
Report of the Committee on Subordinate
Legislation.

CALLING ATTENTION TO AMATTER OF
URGENT PUBLIC IMPORTANCE.

Undemocratic and Unwarranted Dis-
solution of the Jammu an, Kashmir
Legislative Assembly

SHRI V. B. RAJU (Andhr, Pradesh) : Sir, I
beg to call the attention of the Minister of
Home Affairs to

the undemocratic and unwarranted
dissolution of the Jammu and Kashmir
Legislative Assembly on the basis of the advice
tendered by the Chief Minister of that State.

THE MINISTER OF HOME AFFAIRS
(CHAUDHURI CHARAN SINGH): Sir, I
read a statement on the problem of Jammu
and Kashmir with your permission, Sir.



